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OFFICE. OF 'l"l'IE L1). PRINCIPAL DISTRICT B: SESSIONS JUDGE (HQs} TIS I-IAZARI
COURTS: DELHI

5%’L\/3- 5‘8'>‘l€» )3.//.1025’
tgtgi ____Iiit;;~ary;_t,:a;t;Bool<5!,lo1t;m1!LB_m*_1\¢tlillliz-W: _ Diilflli ~ f fifi

Ltjqllfiilulylrtiue TENDEl3@_lL0l'-5-TION__>CA.l-I-.iQ;'l§§ 7
The bid wili be evaluated on the basis of highest discount content , material

quality e’cc....-
Tito office of the Ld. Principal District 8: Sessions Judge (1-lQs) Tis I-lazari Courts, Delhi propose to purchase
the library items/publications for the use of Court Library ofTl-itl. RACC as weii as {or Rl2SEd0i‘Iili.ll Library
of the Judicial Officers of the Deihi Districz Courts. Hence office invites quotations from eiigihle .-'-authorized
vendors I proprietors Idistributors to send the quotations in seaied cover on the following Terms and
Conditions.

Sealed quotations am invited for purchase ; supply of Library items i.e. Law
Books/Joumals) Bare Acts, Magazines, Newspapers etc. for the quanaity as per
annexed Lists {(Anne>:xure :-A 8: B {total 6 pages}} from imerested Rcpuaeti
companyIPnbiishersmutizotized/Dealeis/Distributorsmook $ltp]:li9l‘S:' Vendors-'
Proprietots for the use of Court Library ol THC, RACE as well as for Rositletttial
Library of the Judicial Office-is of the Delhi Bistrict Courts as per the nouns and
conditions laid down below.

The quotations sltouldtf may be placed/'pul in tltetetttlr.-1' box at Room No. 374, 3'“
Fioor, Judges Library, Main Buiiding Tis Hazari Courts Dcliriz-1111064 in sepanotv
envelope for each czltegoty latest by 03 £2 2023 til! 5.P.l\-I. so .: -ti.-nivtl cox-'vr
mentionittgisubscziliing, in bold letters on the enveiopo 1» _

. "Quotation lor_§upply of books for l.ibtaiy".
... "Quotation lbti supply of B5111‘.-\(‘I5 for Librat}-"

. "Quotation l'orlsup|>l_~,= oi Z\lnga1'.i:1es-'tml i\'n-\\1;pa|n-1-= for l.ii1ra|y"and
"Quotation lo1'-;|||\|*l\'o|'l.1\\ 1ut|t1|.1l:\ ion i.tl1r.n_w-§:.;,.>.1.-.-

'l'l:t' upultittg of t|ttntulitms will ho tlonc on ll5-'l.L’2il25 nt tlm nlli<‘v nl the
r.u1tlr:t'signed in lloom No. 372. 3"‘ Flnor. Judges library. Main Building 'l'is
Hazari Court» lJcll|i:- I ltlt)tl-I or on tho (lay .1‘; may be tlccitlutl by the Clmirpet-son
(C0|nr;tli2.vt| l.ih|'.tn.' Conntttttvv I in rose ol olfice e.\'igt~||cit->.

Thu ttttottttiom sullntttwti writ he t-\.1lt.utct! In tiu- fit-ttta.tl|/mi l.5||r.=r; t'.m::t|nttt-0
l)0lllllllt£l'lCl6ll_V .1ndtt.-c§tt1it..tll_\ on tltv date of tgnotntmtt up:-tting us 11:! :l.r.' its tntt-.~
he fixuzl by alto Cv|1u'.tli.'a-d |.ibmry t_'.or|nnitta'o.

iltv autl1orit_\' t Cet1tt'ali.'.=.'d Library (Iotnsmneot reserves tht- tight in rv;0t-t/mm-.-1
the quotations in whole or iz: 51.211 -.-nthozn assigning aft}! nznsou slat-r--ol Tin: .n.nl:or|t'-'
will not responsible Eu? ;tz:_\' tiuia;.-.

Terms and Cgtflditiongg;

1. The tetnletvr must bo reputed Companyfi’ublishers/Authorized
Deal0r$!Di$tribttt0r5!B00k Supgiliurs-‘\"eutlors/Pt-opriutors t'lc..
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hingoaittes and |\£-rtvspnpets are to he delivered latest by 9.30 AM. at the
Rooni No. 374. 3'“ l1'luoi;J|ulges Library, lidatin Building Tis Hazari Courts
llellti:-liliillhl hr st-lectetl tenderer on every working day.

Magazine qnntt-tl to he supplied as per publication cycle and Newspapers HIE I0 be
supplied for 3ii5Y il;t\‘S of the calender year. For the days being holidays of the
Court delivery in ht‘ made on the next working day.

No quotation will he acceptcd after the stipulated date. The tenderer(s) and their
aiitltorittetl dl!,E5i[?‘~"I'i.'lJI'E59l'llEllll|'l35 lusty reninio piesent during opening of
quotation. .»'tftero|~.e:1iiig of quotation no rate correction will be aliowed.

Sample for Qui-tetl hooli/Bare Acts! Law Joumals ctc., ( one copy Of bid item)
are to be deliveredisnluititted alongwith Quotation WITH NAMEAND MOBILE
NUMBER OF TEl\'DERER(S} preferably with pencil of the first or last page of
sample copy

The quoted late will have to remailt valid up to 5 months from the date -if
opening of quotation.

Books must be in good condition and the paper must be in good quality. Books
received in damaged conditionlmisprint/not properly boundfshort supplies are
to be rejected o: replaced by the supplier at his own cost within a reasonable
period. At the time of placing the order quality may be increased or decreased
as per requirement.

The items will be tlllll'\'€iEd at Room No. 374. 3"‘ Floor. Judges Library, Main
Building Tis Hawi Courts Delhi:-ll0ti8-'l. No Packing, forwarding, height etc.
will he charged by tho supplier.

If the supplier nt tho hooks could not Sttppiy the books within reasonable
time/'|Jeriod alter izvtting order; the order will be canceled for qttotetl one.

The tentlererts) is.tl.<-.1 to snbniitalongwith quotationsfil proprietary iteints)
certificate for the itein(s)larticle(s) noted above if quoted one is proprietary
itcmtsj

The hid will he evaltiated on the basis of highest discount

COPY tC|I- l‘l'-bluaglt |'r'.n't-he $:':'-cl and sF1‘l‘(§ I’-oi = .=_; ni--it-i-~nc»l l:uln'-t: uloitir-\'ilh .-‘mm-1 sure .-'\ -3; lili-

Allied Book Co.. F-4. Gokhaie Market. Delhi.( 'r|==~»l¢n Pl‘\>.'0:x:' 5t“l'i'l-‘I?

Arora Book Agency.Pattata House Courts.Near Post Office, New Delhi.( Thrutzglt l’.r0ctlti3Ser\'orl

Capital Publishing House.Shop No. 13-14. Civil Wing.‘l'is Hazari Courts, De1hi.( Thr0=.Igi“| ?i-oc:\_s+S=!r\'c'r.'
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4. Chandigarh Criminal Cases, Shop No.3,Karkardooma Court Complex. Delhi - 11003.2( '|'|'-rough |'l'l|t!-.'-F;.\'
Server).

5. Commercial Law Publishers (lndia) Pvt. Ltd.4239I1, Shankahar Elhawan, Ansari Road,
Daryaganj, New Delhi — 110002.( Tllmuglt l-‘rows: S-urlrcrl

6. Darshan Lal,WZ-87lA, 1ST Floor, Varincler Nagar,New Delhi — 110058. ( ‘nil’-"'\l,:',i'1?fI\>?13:1*Hi‘i’l-'\!f'|

7- Delhi Law House,??, Gokhale lvlarket,Opp. lis Hazari Courts, Delhi - 110054.( 'r|lm..;,-a ['l'Ml.-:15 st-mm

3- Eastern Book Oompany, No. 1267-68, Kashmere Gate, Old Hindu College Building, Delhi - 110006
also at Mls Eastem Book Company Pvt., Ltd., S-B, Atma Ram House 1 Tolstoy Marg, Cannaught Place,New
DeIhi:- 1100l]1.( 'l’i1mngl1 i-‘rneass Smart.

9. International Law Book Company,1562, Church Road, Kashmere Gate, Post Box No. 1792, G.P.0..
Dfilhl - 1100U6.( Tllmugh Process Srtnwl

10. J.M. Jaina 8: B|'OIh€I'S, 3522, M011 Gate. DE|l'|l.( ‘Through Process Sc-|"|erl

11. Jupiter Law Book Company.Shop No. 7, Gate No. - 3, Western Wing,T|s Hazari Courts, Delhi -
11ClO54.( Through Process Server) ,

12. Kamal Publication, Shop No. 15. Civil Wing,Tis Hazari Courts, Delhi.( 'i'Im:|:;15: |"l’t:L'~'8$ Pi|:1'\‘l‘I'2 l

13. Kavita Law House, Shop No. 5, Near Chamber No. 3 & 4, Western Wing, 'Fs Hazari Courts, Delhi.(
Through Process Ser-.-er) ‘

14. Law Books (|ndia),Shop No. 1, Westem \Mng,Ti_5 Hazari Courts. Delhi - :l.10054.( T|l:’01t§l1 m=.~.<.. .ql'I'\l'l'|

15. Lexis Nexis Butterworths Wadhwa.14" Floor, Building No. 10. Tower B, DLP Cyber City, Phase - ll,
Gurgaon, Haryana - 122002.tsna~l| l’->.~n i

16. Pal Publishing House, Shop No.3, C-Block, Entrance Lobby. Rohini District Court Complex. f
Near Peetampura Metro Station, Rohlni Delhi -1100854 "rm.-...'.*. |~.-..-.-=.. !*l'l".'t~r1

17. Professional Book Pub., 352012, Cltotani Manzil,Nicltolson Road. Mori Gate. Delhi - 110006.( 'r|l1‘-mall}
l‘rnr1'.=s $1.'n‘url

18. Seth 8. Company,Chamber No. 2, Civil Wingfs Hazari Couns, Delhi - 110054.( Tilrnuggh l’l'l:-I'.h ~.. . .

19. Satyam Books, 2113, Ansari Road, Darya Gan], New Delhi -- 110002.( 'l'5tru-uglt swirl-<_~ -\'!'."l‘I|

20. Taxmann,59I32, New Rohtak road, New Delhi - 110tJ05.( '|'!lm1l;:h §'I1I{l'.~~ B-it-m-r| l

21. Thakkar Law 1-louse,154. lst Floor, Raiendra Market, Near Telephone Exohange.Opposite Tts Hazari
COUHS, Delhi - 11UU54.( 'i'lm't:gh Process $1'r'-"Ml

22. Universal Book Traders,80, Gokhale Market,Opp. Tis Hazari Courts, Delhi - 110054.( 'I‘1-_|~..|,-;l| l'|\xr-as
Scnrri

23. Vinod Publications (P) Ltcl.,1561, Church Road,Kashmere Gate, Delhi - 1100D6.( '|'.=..~-,1;-|| l-m,.._..- _-_.:..,.,.,.,,

24. Delhi Book Store 19, Ansari Road {Near Fire Station),Darya Gan], New Delhi - 110D02.( 1'mm.;;i.
Process $crwr'I

25. Disha Prakashan,138l18, Onker Nagar - B,Tri Nagar. Delhi ~ 110035.( Tl‘-*.|lx[§?1Prrm-5: em--.~

26. Hindi Book Centre.4I5 B, Asat Ali Road. Darya Ganj,New Delhi - 110002.( 'i'i|-'r.u;": .. -.4-.. F
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lndraprastha Pral<ashan.I<-71, Krishna Nagar, Delhi - 1lO051( Thmrh Pr't<m$=~'w-"=r1-

Motilal Banarsidass Publishers P. Ltd..A-44. Naraina Industrial Area, Phase - I, New Delhi -110028
( Tltrougit l‘r:~t:t'ss Server:

Penguin Random House, India Olfice - 7"‘ Floor, Infinity Tower - C, DLF Cyber City, Gurgaon -
122002 (Haryana}.ts,t.~t~lt tea)

Praveen Prakashan.Showroom:- 4760-61. Second Floor,23. Ansari Road, Daryaganj,
New Delhi —110002.( rtuatgtt rims sI:l'\'t‘l‘i

Pentagon Press, 206. Peacock Lane. Shal1purJat,New Delhi - 110049.( 'I'l!rotmh ?mcrss $QI've|'l

Sahitya Bhatti, K-71, Krishan Nagar,Delhi - 11005l.( Through Process Server)

Sanjana Prakashan,D-70I4,Ankur Enclave. Karaval Nagar, Deihi.( 'l"m'ough ?rocess Server)

Scholastic India Pvt. Ltd..A 27 Sigma Centre, Ground Floor. |niocity- 1, Near Harley Davidson
Showroom, Sector - 34.Gurugram - 122G01.ts;et~=t that

Sheridan Book Company, 12-H Shantivan Marg, Opp. Delhi Police Officer's Mess.
Darya Gflfli, NEW Delhi - 110002.( 'i‘|t:'ottgl'= }"|=;-cess Set":t:r)

Standard Publishers (lndia),205, Kiran Mansion, 2”‘ Floor, 4834/24, Main Ansari Road,
Darya Gan], New Délhi — 11OUU2.( 's‘hrct:_:th I‘rot:ess Sewer!

Technical Bureau India Pvt. Ltd.,E-261. Shastri Nagar, Delhi — 110052.( '1‘ht~uuglt Prc|:ussSt:r'-‘art

Vidhi Sahitaya Prakashan (Wdhai Vibhag),\/idhi Aur Nayay Mantralaya, Bharat Sarkar,
Bharatiya Vtdhi Sansthan Bhawan. Bhagwandas Marg. New Delhi - 110001.( 'rmtt;1t ?rot:t\s.-t 5-.‘-r\'t:rl

Vidyarthi Prakashan. K-71, Krishan Nagar,Delhi - 110t'.I51.( 'l'ltrcttglt Process st-tv.»-t

\fisiort India Publications, Tower - F, Second Floor. Fiat N0. 2C. Central Park Resorts, Sohna Road,
Gurgaon.
The Manager, All India Reporter Pvt. Ltd. GM. Intlia (Retail), AIR infotech Services Pvt. Ltd., AIR Café 8:
Library, First Floor, New Lawyers Chamber Building, Rohini District Courts, New Delhi — 110085.( '|'!'|ruuglx
Process $t':"ter1

Mrs A.D. Publishers Pvt. Ltcl., Regd. Oii.:-C-22, ilnd Floor Chander Nagar A Block Janak Puri New Delhi:-
11005B.( Tltmt:|:h Pmt-‘-.-it St-rat-ri
M/S Accident Claim .l0t.tl'n3lS, 12, Mallta Ganj, Delhi:-11D007.( 'l’!tr:nt;h Frttcess Sewer!

Mls Arbiration Law Reporter, ED-60C, 2”‘ Floor, Madhuban Chowk adjoining Pitam Pura Metro Station Gate
NCL4 N881‘ Rtlllitll DlSl.i'iCl COUTI, Main Road Pitam PHI‘?! DBlhi.t-11UD34( Thruuglt Putress St-rwrt

Mls Journal of Criminal Cases, Arora Book Agency, Patiala House Courts, Near Post Office, New Delhi:-
'l10OU1.( ‘iltrlttttzlt Pr.-ress Sum-13

Mls. Judgments today, Taxation Publishers. [P] Ltd.~,sa!e office at BL 14 Gate No. 3 Sector 116 Noida Utter
Pl'&d8Sl1.(3ptted l’u!Z)

M/s Labour Law Joumal Reed, Elsevier Publishing India( Pvt.,) Ltd., Ascendas IT Park, Crest-5"‘ Floor Unit
2,3,4 Taramanl Road, Taramani, Chennai I'6U0113iSpt‘CI.‘: Post).

M/5 patent and wade Mark C3595 11. Chander Nagar WESI, SIIQBI N0. 4 D8lhi.110D51.( Thrmtglt Process Serveri

Mls Rem l-aw Reporter. ICC publication. 108. Sector 27IA Chandigarh, 152219.lSpse:l Pestl

NOTICE INVITING TENDERIQUO'I:lp6N CALL NOTICE Page I/]l'5
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M/s Rent Conuol Reporter, Chawla Publication (p) Ltd., S.C.O.No.-117-118, Sector 17 B Behind l<.C Theate
Cha di h '-

r
l'l gar . 16DU17.(Spoetl Posll

M/shYogendra News 8: Periodicals Agency, Ground Floor, Central Hall, Main BulldingT1s I-lazari Courts,
De i.

The website Conuuittcc ol' all District Courts Complexes with request to main: ttecessaty
arrzmgentent for the ttploarling of this notice on the oificial website o|' Delhi District Courts.

The Ld. Officer lttcharge. Care 'lTakirtg Branch, at all Delhi District Courts (';om11lcx(s) to
make necessaty arrangement for the lixationipasting of this notice at the -'nn=; - ctiutis in. |.t p cc >0
that maxzmttm number of eligible interested Rcgzuted contpany Ptsbiisltt-Isiettttitotizcd
Dealersillistrilautors/Book Suppliers can notice.

/..9s»>>/
In-grge Library,
Library Branch Room No 374, 3"‘ Floor, Main Building,
Tis Hazari Courts, Cotnplex. Delhi.:-110054.

NOTICE INVITING TENDERIQUOTATION CALL NOTICE P3995/5
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ANNEXURE:-A
A:-Name of the Bare Acts:-

S.L.No. Name of the Bare Acts Copies

U‘I-§UJIOr--

P-1 M,‘:,‘gtnou-.1o\
13
14
15
16
17
18
19
20
21
22
23
24
25
26
27
28
29
30
31
32
33
34
35
36
37
38
39
40
41
42

Aadhaar (targeted Delivery Of Financial And Other Subsidies,
Benefits And Services) Act, 2016
Air (prevention And Control Of Pollution) Act, 1981
Arbitration And Conciliation Act, 1996
Arms Act, 1959
Bankers‘ Books Evidence Act, 1891
Bar Council Of India Rules Along With Allied Rules And Advocates
Act, 1961
Bombay Prevention Of Begging Act, 1959
Central Vigilance Commission Act, 2003
Christian Marriage Act, 1872
Code Of Civil Procedure, 1908
Code Of Criminal Procedure, 1973
Commercial Courts Act, 2015
Commissions For Protection Of Child Rights Act, 2005
Companies Act, 2013
Competition Act, 2002 With Allied Rules
Constitution Of India 1
Consumer Protection Act, 2019
Contempt Of Courts Act, 1971
Contract Act, 1872
Contract Labour (regualtion And Abolition) Act, 1970
Copyright Act, 1957
Court Fees Act, 1870
Customs Act, 1962
Delhi Development Act, 1957
Delhi Excise Act, 2009
Delhi Land Reforms Act, 1954
Delhi Land Revenue Act, 1954
Delhi Municipal Corporation Act, 1957
Delhi Police Act, 1978
Delhi Public Gambling Act, 1955
Delhi Rent Control Act, 1958
Delhi Special Police Establishment Act, 1946
Designs Act, 2000
Divorce Act, 1869
Dowry Prohibition Acl, 1961
Drugs And Cosmetics Act, 1940
Easement Act, 1882
Electricity Act, 2003
Employee's Compensation Act, 1923
Employee's State Insurance Act, 1948
Employees‘ Provident Funds And Miscellaneous Provisions Act 1952
Factories Act, 1948

No. of

101
101
101
101
101

101
101
101
101
101
101
101
101
101
101
101
101
101
101
101
101
101
101
101
101
101
101
101
101
101
101
101
101
101
101
101
101
101
101
101
101
101

List of Library item (Bare Acts) for which quotations are called (Annexure:-A) page 1/3



43 Family Courts Act, 1984 101
44 Fatal Accidents Act, 1855 101
45 Food Safety And Standards Act, 2006 101
46 Foreign Exchange Management Act, 1999 101
47 Foreign Marriage Act, 1969 101
48 General Clauses Act, 1897 101
49 Guardians And Wards Act, 1890 101
50 I-lindu Adoption And Maintenance Act, 195 101
51 I-lindu Laws (containing 5 Acts) 101
52 Hindu Marriage Act, 1955 101
53 Hindu Minority And Guardianship Act, 1956 101
54 Hindu Succession Act, 1956 101
55 Immoral Traffic (prevention) Act, 1956 101
56 Income Tax Act, 1961 101
57 Industrial Disputes Act, 1947 101
58 Information Technology Act, 2000 101
59 Juvenile Justice (care 8: Protection Of Children) Act, 2015 101
60 Land Acquisition Act, 1894 101
61 Limitation Act, 1963 101
62 Lokpal And Lokayuktas Act, 2013 101
63 Medical Termination Of Pregnancy Act, 1971 101
64 Mental Health Act, 1987 101
65 Mental Healthcare Act, 2017 101
66 Minimum Wages Act, 1948 101
67 Motor Vehicles Act, 1988 101
68 Muslim Laws 101
69 Narcotic Drugs And Psychotropic Substances Act, 1985 101
70 National Security Act, 1980 101
71 Negotiable Instruments Act, 1881 101
72 New Delhi Municipal Council Act, 1994 101
73 Oaths Act, 1969 101
74 Official Secrets Act, 1923 101
75 Parsi Marriage And Divorce Act, 1936 101
76 Partition Act, 1893 101
77 Partnership Act, 1932 101
78 Passports Act, 1967 101
79 Patents Act, 1970 101

Pre-Conception And Pre-Natal Diagnostic Techniques (prohibition Of
80 Sex Selection) Act, 1994 101
81 Prevention Of Corruption Act, 1988 101
82 Prevention Of Damage To Public Property Act, 1984 101
83 Prevention Of Money Laundering Act, 2002 101
84 Probation Of Offenders Act, 1958 101
85 Prohibition Of Benami Property Transactions Act, 1988 101
86 Prohibition Of Child Marriage Act, 2006 101
87 Protection Of Children From Sexual Offences Act, 2012 101
88 Protection Of Human Rights Act, 1993 101
89 Protection Of Women From Domestic Violence Act, 2005 101
90 Public Premises (eviction Of Unauthorised Occupants) Act, 1971 101
91 Railways Act, 1989 - 101

List of Library item (Bare Acts) for which quotations are calle-tl( Annexure:-A) page 2/3
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Recovery Of Debt And Bankruptcy Act, 1993
Registration Act, 1908

94 Right To Information Act, 2005
95 Rights Of Persons With Disabilities Act, 2016
96 Sale Of Goods Act, 1930

' <'*a2
92.

101
101
101
101
101

Scheduled Castes And The Scheduled Tribes (prevention Of
97 Atrocities) Act 101

Sexual Harassment Of Women At Workplace (prevention, Prohibition
98 And Redressal) Act, 2013 101

Sick Industrial Companies (special Provisions) Act, 1985 Along With
99 Rules
100 Societies Registration Act, 1860
101 Special Marriage Act, 1954
102 Specific Relief Act, 1963
103 Stamp Act, 1899
104 Succession Act, 1925 ‘
105 Suits Valuation Act, 1887
106 Trade Marks Act, 1999.
107 Transfer Of Property Act, 1882

101
101
101
101
101
101
101
101
101

No. of
S.L.N0. Name of the Bare Acts Copies

8591 Bhartiya Nyaya Sanhita 2023
2 . Bhartiya Sakshya Adhiniyam 2028
3 Bhartiya Nagarik Surkasha Sanhita 2023

@19$l.>+'>‘>»
In- arge Library,
Library Branch Room No 374, 3"’ Floor, Main Building.
"fis I-Iazari Courts, Complex, Delhi;-110054.

859
859

List of Library item (Bare Acts) for which quotations are called (Annexure:-A) page 3/3
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ANNEXURE:-B
A:-Law Journa1s:-

SI. Name of Law Journal N0. of Copies
N0. (Bound Set for year 2025 & 2024) all volumes
i) Accident Claims Journal, 04
ii) Apex Decisions (Delhi High Court) 04
iii) Apex Decisions (Supreme Court) 04
iv) Arbitration Law Reporter 02
v) All India Reporter 04
vi) Criminal Law Journals 04
vii) Delhi Law ‘Times . O4
viii) Divorce and Matrimonial Cases 04
ix) Journal of Criminal Cases 02
x) Judgments Today 04
xi) Labour Law Journals 02
xii) The Patents and Trade Marks Cases 02
xiii) Indian Civil Cases i 04
xiv) Rent Control Reporter and 04
xv) Supreme Court Cases. 04 I

B:-Hindi and English Newspapers-

Hindi Newspapers English Newspapers (01 copy of each) for 365 days for calender
191%
i) Hindustan i) Hindustan Times
ii) Navbharat 'limesii) ii) Times of India
iii) Dainik Jagran iii) Statesman
iv) Rashtriya Sahara iv) Indian Express
v) Nav Bharat v) Economic Times

vi) Hindu '
C:-Magazines»

Magazines» ptqpbe supplied for as perpublication issues fggyvlaole calender leag-

Sl. Name of Magazine No. of
No. Copies
i) India Today (English) 01
ii) The Week (English) 01
iii) Outlook O1
iv) Grih Sobha 01
V ) Meri Saheli 01

List of Library item for which quotations are called Annexure:-B page 1/3
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O1
01
01
01
01
01
01

vi Nandan
vii) Akkad-Bakkad
viii) Magic Pot Colouring Book
ix) Panchtantra
x) Manohar Kathaye
xi) Moral Story books
xii) A-Z Alphabet Book

C(a):-Magazines:-
Magazines:-to be supplied for simgha issue of each one time only till further orders

~ i

S1. No. Name of Magazine No. of Copies
i) INDIA LEGAL 01
ii) LAW SCOPE 01
iii) PRACTICAL uiwvsze 0 1
iv) LAW TELLER 01
v) LEGAL ERA 01

D:-LAW B0OKS:-

S. N0 NAME OF BOOKS ( of reputed famous aulhorslpublications) COPIE
S

LAW or ARMS e EXIPLOSIVES
DELHI RENT CONTROL ACT, 1958
THE DIGITAL PERSONAL DATA PROTECTION ACT, 2023
LAW or DEFAMATION & MALICIOUS PROSECUTION
(REPUTATION, DAMAGES, PROSECUTION REMEDY)

5 EVIDENTIAL VALUE or A DNA PROFILE DNA SAMPLE, DNA ANALYSIS
DNA E)G’ER'I‘ AND PATERNITY DISPUTES 1~:'rc.

e COMMENTARY on TI-IE PROTECTION or woman I-‘ROM DOMESTIC VIOLENCE ACT,
2005

7 COMMENTARY on TI-IE FAMILY COURTS ACT, 1984
s MEDLATION As DISPUTE RESOLUTION WITII SPECIAL EMPHASIS
9 NAYYAR'S & PUR.ANIK'S MEDICAL JIJRISPRUIDI-JNCE, FORENSICS, TOXICOLOGY,

NECROPHILIA & GRAPIAIOLOGY
10 COMMENTARY on MOTOR VEHICLE ACT, was
11 COMMENTARY on THE NARCOTICS DRUGS AND 1=svcIIo'I-IIo1>1cs SUBSTANCES

ACT, 1985 & PITNDPS ACT, was
12 COMMENTARY on RERA THE REAL ESTATE ( REGULATION AND DEVELOPMENT

ACT, 2016
13 COMMENTARY ON THE scnsnumo CASTES AND THE SCHEDULED TRIBES

I PREVENTION or ATROCITIES ACT, 1989
14 COMMENTARY on THE PROTECTION or CHILDREN FROM SEXUAL orrsncss ACT,

2012
15 COMMENTARY on LAW AGAINST SEXUAL I-lARASSMl'}N'l‘ or woman AT

womcemes -
ACQUITTAL AND DEFENCE AGAINST FALSE RAPE 86 POCSO CASES
COMMENTARY on THE SPECIFIC RELIEF ACT, 1963
THE SUCGESSION CERTIFICATE ( GRANT AND REVOCATION)
NEGOTIATION INSTRUMENT ACT _
LAW or DISHONOUR or cnnotms
DELHI LOCAL I.Aw ACTS

ufi-CD10?-I

N)NJb-01»-4)-I)-I I-IOIDGJ-‘IO!

List of Library item for which quotations are called Annexurc:-B page 2/3
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.LOV NOILVIGHW
JJOV HHIEVM IH'IEI(I

L103 JIOV XVIL SEIOIAIIEIS CINV SCIOOD II-YIHCI
8003 ‘(LUV cIIlIS'lI'-EIN-L1lV<I LLl'lIiIVI'I (IELLIWI'I HHIL

666I 'JIOV EIWRIO (If:IZIN.V{)'lIO I-10 'lO1I.I-MOO VIIJISVHVHVN EH-LL
I303 \LOV(NOIJ,V'II1{)I~i}l)LOVfJOH1l[1S IEIHIL

9003 '.LOV CLN['lW:IO'IElA'£IC[ SEISIIIIIIIEIILNEI I/)IflI([I'IIv\I ([i\IV 'I'IWVS 'O1IOIl/ll 31-11-
ZOOZ ‘ULOV JISSIIIEIJINI LIIIRIIIOHS JO -Li\I'éiIAl{*IOlIO-INEI (INV SJLHSSV

TVIDNVNIIE :10 NOILDFIHILSNOOEIH (INV NOIILVSIILIHHOEIS EII-IL
LIOZ '.I.ov siavoi-IIIIVIIII 'IvI.uaI/I am.

L861 '.LOV I-Iaavsin 'Iv.LMaw EII-LI.
II-I'Iact MI sass .LzII100 =2 sass NOI.Lvu.LsI£>mI Ame aIA1v.Ls am.

Isa: ‘.L0v .I,I~IonIA=100 am;
L96'£ ‘.Lov NOILVHOJHOO 'IvaI0n~In1/I 11-mac: fill-LL

mov aorioa 1H'IacI EIHL
sssi ‘.I.ov tmvoa tic-I.I,wA III'IacI aim,

‘P961 '.I.0v .I.M:IIwIIsI'1av.I.s:II (INV saons LI-FIEICI am.
?96I ‘Lav:-IrI1\IaAaiI cmvi Imact mu
we '.I.ov smiosaa cmvq mac am.
LQSI ‘.L0v .LMaw<1o'Ia'Aa<1 Imaa arm.

asst ‘.I.ov ’9NI'I€lWVO orisna II-ITEECI H1-III»
zioz '.Lov aonrnmo 'Ivnx:.=Is won.-1 :~1atacI'I1I-Io so MoI.Loa.I.otI<I

sioz ‘.I.0v (TVSSEIHCIEIH (INV N01-LIEIII-IO?IcI ‘N01.m~IaA:IzIdJ
'HOV"Id}IHOM .I.v nawom so mamssvavn "rmxas am,

L961 '-EOV SLHOdSSVd (II-LL
8961 '.LOV' 'IOII-LNOO LNEIH I1-I'IEi(I 31-III,

-I-OV 'IIOl\IflOO 'IVOI(lC'IlAI IH'IH(I EIHJ.
'éI'Ifl.‘tI SEII-LEIIOOS {*LAJII-VlI('lcIO‘OO II'l'I{'I(I EIFIIL

6008 TLOV QISIOXEI II-l'l{:{(I HILL
OLBI KLOV SE[5l.'I ILIIIIOD EH-L

S-LOV HIIVXI 30 HPJVN

“¢S.I.OV SIIIVH‘ El

'SEi"If1H ’9 S-LOV ft!-LVJ.Sl’[VH.LN'.ElO HLIM .LOV cll/\W.LS NVICINI NO AEIVILNEIWTAIOO
NOIILVIYIVA -LIIIS "9 Sfilélal -LIIHOD

SIIEKIIIO CINV S'El'II1H ILIIOD H911-I ll-l'I5I(1
ILOV ILHIIOO 'lVlOHEiI/{WOO

WVAINII-I(lV Vlxl-ISXVS VLIILVHVHH
VLIIINVS VLVLN VIII-LVHVHH
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